
diately stopped, has been received by the 
Government of Maharashtra. 

(b) No, Sir. 
(c) Does not arise. 

Votlac JiWbts fpr l'ahmlrl< 

*1490. SHRI INDER J. MALHOTRA: 
SHRI BAL RAJ MADHOK : 

Will the Minister of HOME AFFAIRS 
be pleased to state : 

(a) whether it is a fact that there are 
thousands of people in Jammu and Kitbua 
Districts of Jammu and Kashmir State who 
have DO voting rights to participate in the 
elections to tbe Sta.., A.ssembly, but have 
for Lok Sabha : 

(b) if so, tbe reasons tberefor ; and 
(c) liIe action Government propose to 

take in the matter? 

-THE MINISTER OF HOME AFFAIRS 
(SHRI Y. B. CHAVAN): (a) Yes, Sir. 

(b) and (c). For Parliamentary con-
stituencies. the qualifications of voters are 
the same in Jammu and Kasbmir as in the 
rest of the country. For elections to the 
Jammu and Kasbmir Assembly, under the 
State Law, voting rights are restricted to 
permanent -residents; there is no proposal 
to change tbis. 

Complalat Aboat 'Blg MODeY' 
Causing Der_1nns 

*14'1. SHRI·SAMAR.,OUHA: Will 
the Minister of HOME' AFFAIRfi be ~ 
cd to state- : 

(a) whether Government are aware of 
the frequent complaints made by political 
parties a~out the usc of 'big mpney' for, 
causina defections in different State Assem-
blies; 

(b) whether II MadbYIl Pradeall M.L.A. 
made.a disclosure in the Assembly throw-
ing a bundle ,of currency notes on its 800r 
to the effect tbathe was iuduced to defect 
in favolll' of tbe Congress by the offer of 
that money; and 

(c) if so, wbetber Government propose 
to ask the Committee. of Members of Parlia-
ment to· deal with the problems, of dcf~ 
tion to enquire into these alleptions 1. 
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THE NINIST£R OF HOME AFFAIRS 
(SHRI ; Y. ·B. -CHAVAN): (a) Govern-
ment are aware of tbe complaints regarding 
tbe melilods adopted for securing defec-
tions in different State Assemblies. 

(b) Facts are being ascertained. 
(c) No, Sir. 

Sebeol rext Book 

*1492. SHRI SITARAM KESRI: 
Will-tbe Minister of EDUCATION be 
plea,sed. to state .: 

(a) tbe number -of States that have 
natioaalioied Scbool Text Books; 

(b) whetber complaints have been 
received of factual errors in the text books 
and of using tbe text books for political 
ends by tbe $late Govemm~ ; and 

(c) if so, the steps proposed to have 
unifonn tOllt books all over the country? ' 

THE MINISTER OF EDUCATION 
(DR. TRIGUNA SEN): (a) All State 
Governments excep t Gujarat have nationa-
lised text books production at .various 
stages of scbool education and in varying 
degrees. 

(b) Complaints were received that some 
of tbe textbooks, prescribed for schools 
in certain States, contained objectionable 
pa5S11p&" A ColDlllittee to examine this 
issue ,bas - been ,sct up lind its report is 
awailctL·-

11;:) The' national Council of Educa-
tional Resean:b and Tralninl has ·a 
programme of preparing modol textbooks 
in different subjects, and makin& tbem 
available to tbe State Governments for 
adoption and adaptation. Some of the 
State Governments have already prescribe d 
the textbooks preparc<l by National Council 
of Educa~1 -R.eseaECb and _ -Training. 
This includes tbe central Boa~d of· Secon-
dary Education, Deihl and Delhi 
AdDliDiltration. 

Indian School of laternatioaal Studies 

*1493 •. SHRtRABI RAY: Will tbe 
MiniJtll~·of 6DUCATION be pleasolt to 
state: 

(a) whether his attention has been 
drawn 10 a news report in 'Patriot' of the 
4th April, 1968 _ liIat his Ministry is likel,y 




